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S.F.H.Z2aidi sessse Applicanmt/petitiorer
Versus
Union of Ipdia eseese Respordents

" Hom'ble Mr,Justice U.C.Srivastava, V.C.
szg !g aA B. 7:": A.Mo
Dated: 5.7.1991.

Sri Apil Srivastava states that his applicat-
A, .w,i;iop “has bacome infructous as applicant has
a, alrhai'\ beern promoted. An apnlicatlon aloug with

bafo/re the department ﬁf there is amy dispute
regarding dats of promotion‘ﬁo order as to cost.
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